D rafion of Llabli
vear. =022 23
1..NMEHA  BHARTI .., sﬁ:fdaughter{v#ﬁe—e&..g.gjﬂf}.d.f.ﬂ....hﬁﬁbqn Prasuc‘(
6@@0\.@'\“ 188, . years, hbelonging to @1]'10;[\110”\91’)8&_5[1&Secrﬁ"&""at; Patna

service and presently working as SECTLOMN...0 EEICER..In. .DNS. Sgeve tarit, Patng

A
%— giva hereln belpw the detalls of tho assets (immovable, movable, bank balance, ctc.) of
\ -y\\} miyself, my spouse and dependants*:

\ A.  Dotplls of moyable assets
% 3 9\0{‘ {Assets In joint name Indlcating the extent of joint ownership will also have Lo ba
1 <Y

given)

/ 5. Dezerdption Suif Spouse Dopendant-1 | Dependent-z | Dépendant-3 |
Ho, Namefs) Hanie NEmn Efc. Hame
(1) | Cash 10,000,1 N/A‘ N/H f\.’/ﬂ- N/H'
l L " Degceis
Banks, Financial
Institutions And [« 2614
Non-Baking N A N R AN / A N /b

{ Financizl
(7/0"; Companies

(),6 (i) | Bonds, '
\ﬁo\q)\ Debenturesand |\ i P NJR T N R | N [A
companies i

{iv) ] Other financial (L1 € -Polir_lr
1 Institutions, .

NSS, Posta]  |rvemium ~ A N IH‘ MIP( N {p‘

Savings, LIC 16,965/

Policies, atc cLuqyte;f

(v) | Mator Vehieles
(detalls of NIL | NIA NI R Nja | N]aA

make, etc.)

(vh) .Leweil[len; {give {Giold- 253}
tails o -
Wiighi and Vq";.ep,g l*:\klJ N lﬂ N ’R N ,P‘ N ’H
valug) S HLver- 250 R
Latue - 315,08 'l"

(vil) | Other as5ats, Laptop '
gggaa?; :?Iues £ 25009 N A N A N / A N /A
intepasts

Note: Value of Bonds / shares 7 Debantures as per the latest market value In Stock
Exchange In respect of listed companies and as per books in tha case of non listed
companles should be given.

* Dependant here means a person substantially dependent on the income of the
amployes,




B,

atal £ ovab

[Mote: Propertles in joint ownarship indicating the extent of joint ownership will
afso have to ba Indleated}

Se.
o,

Deseription

Sclf

Shouse
Namo{S)

Dependant-1
Hame

Pepandant-2
Name

pependant-3
Ete. Hama

{1}

Agricuttural Land

- Location{s}

- Survey number(s)

- Extent (Total
fmeasurement)
~Current market value

M-

N A

N A

N

N A

(m

Non-Agricultural Land
- Location(s)

- Survey number(s}

- Extent (Total
measusrement)
«Current market value

e

N{A

N A

N/n

a A

(it}

Bulldings (Commercial
and rasidential)
iL.ocation{s}

« Survey fdaor
number{s)

- Extent (Total
measurament)

- Current market
valug

-‘\\’\L

N

N (A

N

V)

Houses / Apartments,
ete.

~ Locatien(s)

- Survey fdoor
numbes{s)

- Extent (Total
mpasurement)

= Current market
vajye

\\s\b

Nfn

RS

N{A

(v)

Qthers (such as
Intarast i propertyy

N

N{R

Nin

N &

NR

(2)

1 give herein belaw the details of my lizbilities / overdues 1o public financial
institutions and qovernment dues:-
[Mote 1 Please give separate detalls for eacit item)

50 Description Home & paddrase of Bank / Amount cutstanding as
Ne, Financial Institutions{£) 7 O ciassnrbrerstaspsssanss
Bepackmyant (£)
(a} {1} Loans from Banks pdiL, NIL
{li} Loans from financlal
institutions N L NI
(il Government Dues:
{a} dues to departments
dealing with government WNiL Ll
accommodation
(b} dues to departments .
dealing with supply of NIL N
water
(c) dues tohdepartments
dealing with supply of {
elactslcity ML NiL




(d) dues to departments

deallng with telephanos NIL NIL
(e} dues to departments
dealing with government NIiL NIL
transport {including
alrcraft and tiglicopters)

(f) Other dues, If any NIL MNIL

{b) (1) Income Tax including
surcharge [Also Indicate 20 99 61
the assessment year upto

which Income Tax Return DLS P B B ek
flted. Glve alsa Permangnt
Account Number {PAN)}
(if) Wealth Tax {also
Indicate the assessment NAL L
year upto which Wealth
Tax return fited,]

(i} Sales Tax [Only In

case of proprietary NI N
businessl
(i) Property Tax NI L

C.  Parsopal Dakai|
GPF/CRE/PRAN No. [110127020758 |
Gender - (/).

Date of Birth = T loll']'liﬂlglq]{nnmmml
Class/Group " {A{l}"cl

Cadre " [Adwinistratve Cadre_ _Bihay | Vidhan Sabhg

{Full Name e.g. B.A.5.-Blhar Administrative Service, Seeyetar af ) Pod‘nq

1

B.5.5.- Blkar Secretarlat Service ote.)

Home District i I S {-tnm qr‘ hl. 1
I herohy declare that the above details are true to the best of my

knowtedgs and ballef,
Signature Pié“l - lk ]

aesspiapsignnssliadogrranrrninr

Name of Employee: NEH&E?HARTI

Place:...j.).‘i’!tﬂg.....,. ' Deslgnat!onSECTIQNOFP]‘CER

pate:.. kS .02 2023 Departmant: @'hqr V'Clhq..‘.g?b ha
Secyetarial, Famng

Note: Please sign each page of the declaration. Asset declaration formy

must Be in Ad size white paper with computer typed (single side)
In prescribed format.
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AGRIC
i5- 00 20>



